
97 Written Answers AGRAHAYANA 17, 1899 (SAKA) Written Answers 9g

%  ipVTcT %  far? y i f ' R  ePTT

S T F T R  ftF P T  STTT JTH<T STPTTcT

%  ^ 9%  W

^Tf<d Ht ?rrw i

(sr) PnrfrTT st prt  *f
<r«rr f e f t M  fr c  

? ? T  P w * « l  V S  WK, f w n T r f f  m  

f ^ m  cr«rr g m w r ?

?T% T̂PT StHlct I'St'Cl ^Tfa€f 
Sf g t r c r  ^n% %  f%tT ^  srtR^T ^  

t |  t  I ff5TTT eHTT |*T^
% fa*T 5FTRT VP̂ TRf *f VIWlH+O

sfhTlOl^l % 5TT9TT TT t̂ FT F̂TRT ? t  

?Rft sftT f%sf % 'drMKH % f̂ Ttr 
’TTT T̂f̂ iT H T T  P̂ T̂T ?T T̂ t  ̂ I 
?imT |  f t  m IWFFli % ^  ft 3TT%
% ^ r# r€ t g a fa ft  tftr  *j?m if  

*n%ft i

Adulteration in Grourdnut O il

3142. S H R I G. K . J A F F F R  SH A - 
R IE F  : Will the M inister o f H E A L T H  
A N D  F A M IL Y  W E L F A R E  be pleased 
to state :

(a) w hether it has been brought to 
the notice o f Governm ent that adulteration 
has be<*n found particularly in the Southern 
States, in groundnut oil w hich is a 
common m an’s cooking medium ; and

(b) if  so, whether Governm ent have 
investigated the m atter ; and if  so, the 
steps Governm ent propose to take in this 

regard ?

T H E  M IN IS T E R  O F  S T A T E  IN  
T H E  M I N IS T R Y  O F  H E A L T H  A N D  
F A M IL Y  W E L F A R E  (S H R I J A G D A - 
M BI P R A S A D  Y A D A V ):  (a) and (b). 
T he inform ation is being collected and 
will be laid  on the T ab le  o f the Sabha.
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Concession offered to people of
Indian origin to leave Sri Lanka

3143- D R . H E N R Y  A U S T IN  :

S H R I K A N W A R  L A L  G U P T A  :

S H R I K . T . K O S A L R A M  :

S H R I S H A N K E R S IN H J I V A - 
G H E L A  :

S H R I c .  N . V IS V A N A T H A N  :

SHRJ A W  K A L Y A N A S U N D A - R A M  :

S H R I A N A N T  D A V E  :

S H R I IS H W A R  C H A U D H U R Y :

S H R I C .K . J A F F E R  S H A R IE F  :

S H R I K . M A L L A N N A  :

S H R I C H I T T A  B A S U  :

S H R I N A W A B  S IN G H  C H A U - 
H A N  :

S H R I E D U A R D O  F A L E IR O  :

‘ h'  M inister o f  E X T E R N A L  
A F F A IR S  be pleased to state :

(a) whether it is a fact that m an y 
people o f Indian origin have not so fa r  
accepted Sri L an ka ’s offer regarding 
concession to leave Sri Lanka after the 
attacks on them ;

(b) if  so, w hat was the offer made ;

(c) w hether the Governm ent o f India 
had obtained the full information about 
the attacks on the Indian Nationals in 
Sri Lanka and the losses suffered by 
them ;

(d) w hat steps have been taken by G o- 
/crnment to help these Indian Nationals;

(e) whether Governm ent is satisfied 
with the arrangements made bv the Sri 
Lanka Governm ent for protection o f  
Indians there ; and

(f) whether Governm ent propose to 
send a goodwill delegation to Sri L anka 
to help in prom oting good relations ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  
M IN IS T R Y  O F  E X T E R N A L  A F -
F A IR S  (SH R I S. K U N D U ) : (a) and (b). 
Yes, Sir. T o  the best of the knowledge of 
the Governm ent very few persons o f 
Indian origin eligible for repatriation 
to India have taken advantage o f the 
offer made by the G overnm ent o f Sri 
L anka of providing free passage and 
paym ent of Rs. 500/- as ex-gratia com-
pensation for the loss/damage suffered 
by them during the recent disturbances 
in that country.
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(c) The G overnm ent have received 
inform ation about the losses/damage 
suffered during recent disturbances in 
Sri L an ka from some persons o f Indian  
origin, w ho have been registered as 
In dian  citizens or have applied for such 
registration w ith the purpose o f eventual 
repatriation to India.

(d) T h eir claims for compensation 
have  been brought to the attention o f 
the Sri L an ka authroities for settlement.

(e) T h e  Governm ent o f India is informed 
th a t the Sri L an ka authorities are taking 
a ll possible steps to protect the life and 
property o f persons o f Indian origin in 
Sri L an ka and to prevent the recurrence 
o f  violent distrubances.

(f) T h e  Governm ent have always fav-
oured exchange o f visits between the 

tw o countries at various levels. H ow ever 
no specific proposal for sending a goodwill 
delegation to Sri Lanka in the im m ediate 
future is under consideration.

R eW tw iig of Agreement* wMi 
Sri Lanka

3145. S H R I C H I T T A  B A S U  : W ill 
M inister o f E X T E R N A L  A F F A IR S  be 
pleased to state :

(a) w hether the G overnm ent consider 
it necessary to review the im plem entation 
o f  Srim o-Shastri and Srimo^Indira G an dhi 
Agreem ents now, in view o f the changes 
in the political situations in both t h l  
countries ; and

(b) if  not, the reasons thereof ?

T H E  M I N IS T E R  O F  S T A T E  IN  
T H E  M I N IS T R Y  O F  E X T E R N A L  
A F F A IR S  (S H R I S. K U N D U ):(a )  and 
(b). T h e  im plem entation o f  the A gree-
ments o f 1964 between India and Sri 
L an k a  on Persons o f Indian O rigin  is 
under constant review at the official 
level. T here is no proposal for the review 
o f the Agreem ent itself. It m ay be added 
that the Supplem entary Agreem ent o f 
1974 covering 150,000 persons o f Indian 
origin is to be implemented only after 
the 19G4 Agreem ent has been im ple-
mented.

M ineral resources in Eastern  
Region

3144. S H R I A . K . R O Y  : W ill the 
M inister o f  S T E E L  A N D  M IN E S  be 
pleased to state :

(a) w hether he is aware that the rich 
m ineral resources in the Eastern region 
-of the country could not make appreciable 
im pact on its econom y because o f  explo-
ration and exploitation o f these minerals ; 
and |

(b) if  so, the action taken by G overn-
m ent to stop the evils and develop the 
m ineral resources directly concerned with 
the econom y o f this region ?

T H E  M I N IS T E R  O F  S T A T E  IN  T H E  
M I N I S T R Y  O F  S T E E L  A N D  M IN E S  
(S H R I K A R I A  M U N D A ): (a) and (b). 

T h e re  has been continuous investigation 
and exploration o f mineral resources by 
G eo lo gical Survey o f India, supported and 
augm ented by the M ineral Exploration 

C orporation  and State Governm ent agen-
cies in the Eastern Region. In fact, 
there has been an appreciable im pact 
on  the econom y o f this region as a result 
o f  exploration and exploitation o f  the 
m ineral resources o f the region where 
the investigation and exploration o f mine-
ra l resources has been intensified.
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